
*196. SHRI R. P a GAEKWAD : Will 
the Minister of ENERGY AND IRRIGA-
TION AND COAL be pleased to state : 

(a) whethf'I it is a fact that a team or 
Soviet Experts along with officials of the 
Central Water and PO'Vver Commission 
visited South Guj<ll'.<l.t to explore the 
possibilities of setting up units to manu-
facture large ore-febricated structures 
required for the ma.ssive Narmada Irriga-
tion Pr~ject : ann 

(b) if so, the outcome of the same? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SI-IRI A. 
B. A. GHANI KHAN CHAUDHURI) : 
(a) Yes Sir. 

(b) The Soviet Team has gjven pre .. 
liminary proposals for c:;t·tting up an 
en terpris<" for m.l.n uf",( turinfl pre-fa hrica-
catro ~truct\.lr("s for difTer ent c.lpadtjes. 
The proposal'! are under c· .. aminarionc:;. 

New NorlUs for Film Oensor 

• 197. SIIRI K.P. UNNIKRISIINAN : 
Will the Mmi(jt(,t of INFORMATION 
AND llROADCASTI~G be pleased to 
-state: 

(a) whether th~ Mini.,t("f has recently 
indicated nf'W nOl ms for hIm ceusor dnd 
this includes penni~sion to allow scenes 
in volving kissing; 

(b) if so, the details of new norms; and 

(c) the reasons for change in the cen-
sorship norms? 

THE MINISTER OF INFORMATION 
AND BROADCASTING.& SUPPLY 
& REHABILITATION (SHRI VASA~T 
SATHE),.: (a) No, Sir. 

(b) & (c). Do not arise. 

·1!l8. SHRt R.P. YADAV: Wjll the 
MinISter of ENERGY AND IRRIGA-
TION AND COAL be pleased to state: 

(a) whether it is a fact that a number 
or collieries are run by priva te persons 
stealthily without any information to the 
Government, whatsoever; and 

(b) if so, what steps Government pro-
pose to take in the matter? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI A. 
B. A. GHANI KHAN CHAUDHURI) : 
(a) Reports have been received of 
private persons carrying out coal mining 
illegally in contravention of the p;ovision 
of the Coal Mines Nationalisation 
(Amendment) Act, 1976 which terminated 
all private mining leases fot' cval other 
than th( se of iron and steel companies. 

(b) Suitable l("~al pro('("cdi lfl;'J have 
been initiatc'd wherever such instances 
have com(" to notice. The attention of the 
Statt" Governm<."ntl) concerneci has been 
lllVitt"d t the 1)1 ovi,;ion~ of Coal Mines 
(Ndtionali"ati()n) Acts and they have been 
req uec:;tcd to take action against the offen .. 
ders in terms of the law . 

Super Thermal Projects 

·199. SHRI CHITTA RASU: WilJ the 
Minister of ENERGY AND IRRIGA· 
TION AND COAL be pleased to state: 

(a) at what stages the four Super 
Thermal Projects rest now; 

(b) whether all the Protects will he 
commissioned as scheduled; and 

(c) if not, the reaSOhS therefor? 

THE MINISTER OF ENERGY AND 
lRRIGATION AND COAL (SHRI 
A. B. A. GHANI KHAN CHAUDHURI) l 




